
965 Written Answers ·SRAVANA 6, 1888 (SAKA) Written Amwers 966 

'Water facilities, the quality and quan-
Uty aspects of available nearby water 
sources, and the llPproximate cost of 
providing piped water supply system.l 
to such areas. It is. also envisaged 
that an Engineering Rel?ort and an 
estimate for the most feasible scheme 
for each rural unit or group of villages 
lVould form part of the survey report. 

The preliminary survey and assess-
ment work has been completed in 
most of the States. Based on the 
data so far made available the cost 
of providing safe water supply to the 
rural population in the difficult and 
scarcity areas in the country would 
be roughly Rs. 630 crores. 
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Indraprastha Power U_ 

591, 8hri D. D, Mantri: 
8hri Ram Sewak Yah ... : 
8hri Madhu Lima7e: 

Will the Minister of Irrigatio1l ..... 
Power be pleased to state: 

(a) whether the flood water enter-
ed the Indraprastha Power House 
Duct in Delhi on the 27th June, 1116; 

(b) if so, the damage caused there-
by to the plant; and 

(c) the action taken against thQie 
responsible therefor? 

The Minister of. IrriptiOJl ... 
Power (8hri Fakhruddin AIlmedh 
(a) Flood water entered the dischar'e 
duct of the Circulating Water Sya!ea 
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of the Indraprastha Station Exten-
~on Project on the night of 23rd-24th 
June, 1965-

(b) No damage was caused to any 
IItructure, plant or equipmeit. 

(c) This is being looked into. 

Begistration of Marria&'el 

5 •• Sbri D. D. Mantri: Will the 
:Minister of Health and Family PIa.-
Ding be pleased to state: 

(a) whether the Central Family 
Planning· Board has suggested com-
pulsory registration of marriages; and 

(b) if so, the reasOD& thereof? 

TIle Minister of Health and FamilY 
Planning (Dr. Sushila Nayar): (a) 
and (b). No, Sir, but the Central 
Family Planning Council at its q}eet-
ing held at Bangalore on the 27th and 
28th June, 1966, considered a sugges-
tion for registration of marriages and 
adopted the following Resolution: 

"The . Central Family Planning 
Council, considering that newly wed 
form an important group for family 
planning education and there is gene-
rally no satisfactory mechanism of 
readily locating the newly-wed, 
ret:offilnends that along with the 
improvement of registration of Births 
and Deaths, the system of registra-
tion of marriages may be popu-
Iarised." 

r.oma-tu Cases Pending In Hi«h 
Courta 

593. Shri Ramesb.war Tantia: Will 
Che Minister of Finance be pleased to 
state: 

(a) the total 'nuniber of income-tax 
reference cases pending at present in 
the High Courts at the instance of 
the assessees and the Income Tax 
Department; aDd 

(b) the total number of cases 
l!ettled during the years 1963, 19f!4 
IIIId 1965? 

The Minister of Finance (Shrl 
Sachindra Chaudhuri): (a) Informa-
tion available with this Ministry re-
lates to the position as on 31st March, 
1966. According to this, the pendeney 
on 31st March, ] 966 was as under: 

• (i) Reference cases at 
the in&tance of the 
assessees 

(ii) Reference cases at 
the instance of the 
Department 

(iii) Total 

1747 

1701 

3454 

(b) The total number of reference 
cases disposed of during the financial 
years 1963-64 and 1964-65 is a.vailable 
and is given below: 

(i) 1963-64 
(ii) 1964-65 

(iii) Total 

698 
712 

1410 

Smuggling Case in Calcutta Court 

594. Shri C. K. Bhattacharyya: Will 
the Minister of Finance be pleased to 
state: 

(a) lNhether his attention has bean 
drawn to a caSe rnlder the Customs 
Act in Calcutta in whiCh the Chief 
Presidency Magistrate discharged ~he 
accused on the 29th June, ]966 because 
the Calcutta customs officer had not 
filed any complaint against them 
though the investigations had been 
started in December. 1965; 

(b) whether the investigations were 
started following the seizure of watch 
and clock parts of foreign make valued 
at several lakhs of rupees which were 
alleged to have bee'll imported as part 
of ari all-India .conspiracy; and 

(c) whether the Central Bureau of 
Investigation is also investigating into 
this conspiracy? 

The Minister of Finance (Shri 
Sachlndra Chaudhuri): (a) Yes, Sir. 

(b) Investigations were initiated on 
the basis of informati01l that parts (If 
watches and time pieces were being 




